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qEF TREgH i ST A

e faoelt, 24 S, 2026

FT.3M. 3436(37).— FexlT LR, TEIT TR AT 1956 (1956 T 48) (orF zod =7+
THT ITH ATATAAH gl AT g) il &7 3F shl IT-ITT (1) FTT T&T LRAT T TN F2d g0, g THTHTT
BT ST o T FoF ST 3T 9T 57 & Aa=a- N forel § NH-244 3 .57, 148.589 7 f&.#1. 176.532
(ST FEATAT AATAN) TF 6 G-FUE & HHT (FATSTHO/TSE oS Algd 2-oIA/4-oF T FFET M13),
LA, T ST TATAT * Al TS & (10 ag A Auterg g St |@ferd aui = srqg=t § &
AT, UHT S T ST FLeA 6 SO ST Al FTI0IT HLa T g |

Fre AT =R, ST I 9 § Baas g, S Afarfags & amr 3T #i IT-amT (1) F e @t
TATSI o 1T UHT IF o ITANT 92 TSI H TH ATSEAAT & TR Sl A & ShHE & 6 FiaL v
AT T T AT |

Ul S AT T ST, AT ST AAAANT &l foIead &9 § T&qa il S0l T
ITH ITF AreTY i ia U ST i gaw i, sratear # s=tena =9 § a7 G At
LAY GIXT T ST T SAAHT ST AT UHT AT %60 AT o TETG AT UHT S = F2 o6 TAT, IS
FTe 2l, IS8 qerm el Araeas q9=l, Saer FIT AT a7 AT T AT HT TRl T ST HiT
AT |

4743G1/2026 (1)
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6 ATAAIT T =T 3T AT IT-TT (2) F el Teaq Irfarewr<r gy har wam g off sraer

i g |

TH ATSEAAT & AT A ATAT T F L@ AT T A Fq4q THAFRET 6 I wATAT |
IqASH B 3T IAHT Baag ARRAT g fArervr o ST ahar 2 |

AAT

THY 3T FH TT F FAAATRIT o § NH-244 3 .31, 148.589 & f&.#1. 176.532 F foI€ sroiqy it
ST ATeAY AT TR STaaT §aAT dfgd A 1 @iem fHawor

TS T ATH: TH] S FIHIT S 1 7 s

®AF || G qEAT I FT TFX C\LEIRENT CREIRERT &7

e (ST TTE) SERT]

FRT)
L1 L 2 | 3 | 4 | 5 L6
ATH BT ATH: ST
i T 7T AR
1 436 st Ié'}; )'j (TN ) 003743 FFa7)|  0.003743
2 437 EE Iﬁ[ '5; )': (T 0.00812 ZF=¥)|  0.00812
3 503 min forsfy Iﬁd'ﬁ;" )'E (TP 02003 GEF=)|  0.02903
T 7 AT FERT
. T Tifteay (A9
4 302 min T SR | 00084 (FFT) 0.0084
friar 7 AT - T
T T (A7
5 122 min qCHT AT T/ 0.0053 (377 ) 0.0053
ERED)

6 157 min farsfy “ﬁ”';;”'){ (THF=T 00054 @) 0.0054
ATH T ATH: BT
i T AT ww
7 162 min EE Iﬁt '5; )': (T ) 0027 FFT) 0.0027
8 162 min SEanl Qﬁ”';;’"){ (THF=T 0 0042 @) 0.0042
T T AT SATH
9 2226/910 forsf QE”':";'){ (TIF=T 0.0038 @) 0.0038
10 2227/910 forsfy “ﬁ”'f"';‘"")‘ (TFSTN 6 0059 ) 0.0059
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11 906/1 forft Qﬁ” '3"';“'){ (TS 00034 @) 0.0034
12 908 fsf Ww' _"E' ;%(I)d' " 0.0042 EEER) 0.0042
13 909 AT IEE L; )': (TP o081 (FFT) 0.0081
14 911 min AT Wzdl _"E' ;i(z)d' T 0,001 G 0.0011
15 912 min EE le _"E' ;%(I)d' e 0.014 GF7) 0.014
T T AT d99 0
16 127 min EEi Iﬁd'ﬁ" )'E EEFT ) 0042 EFFT) 0.0042
. T TfieeaY (ST
17 128 min T S 0.0225 (FFa7) 0.0225
18 129 min EE Iﬁ[ '5; )': (TP 0042 (FFT) 0.0042
19 149 min LT Iﬁd'ﬁ;" )'E (TP 0208 (FFT) 0.0298
20 152 min fosfr Iﬁd'ﬁ" )“ (T 0157 (FFT) 0.0157
T T AT favg Sre
21 460 min EE Iﬁd'ﬁ" )“ T 0062 (FFT) 0.0062
22 461 min EEl Iﬁt '5; )': CULaR 0.0012 (FFT ) 0.0012
23 772min farsfy “ﬁ”';;'){ T 0052 (3w ) 0.0052
Total| 0.196393

[®T. . NHIDCL/DPR/VD/PKg-VI/Intermittentstrectches/LA/2025-26/3A]
g srTET, Haas

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 24th June, 2026

S.0. 3436(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH-244 in the
stretch of land from Km. 148.589 to Km. 176.532 (DC Office Anantnag) in the district of ANANTNAG in the state of
JAMMU & KASHMIR, hereby declares its intention to acquire such land.
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Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Deputy Commissioner
ANANTNAG in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an
opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either

allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be

final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH-244 in the stretch of land
from Km. 148.589 to Km. 176.532 (DC Office Anantnag) in the district of ANANTNAG in the state of JAMMU

& KASHMIR
|State: JAMMU & KASHMIR ||District: ANANTNAG |
SI. No. Survey/Plot Type of Land Nature of Land Area Area
Number (in Local Unit) (in Hectares)
Lt | 2 L3 | 4 | 5 | 6 |
|Taluk: Anantnag |
|Village: Brakpora |
1 436 Private Agriculture (Agriculture ||\ 03743 (Hectare ) 0.003743
Irrigated)
2 437 Private Agriculture (Agriculture || 6815 (Hectare ) 0.00812
Irrigated)
3 503 min Private Agriculture (Agriculture || 05603 (Hectare ) 0.02903
Irrigated)
Village: Kadpora
Non Agriculture (Banjri
4 302 min Government  [|Qadeem/Irrigation 0.0084 (Hectare ) 0.0084
Channel)
Village: Kull - gard
Non Agriculture (Gair
5 122 min Government  ||[Mumkin Sadak/Irrigation 0.0053 (Hectare ) 0.0053
Channel)
6 157 min Private Agriculture (Agriculture || 054 (Hectare ) 0.0054
Irrigated)
|Taluk: Kokernag |
|Village: Sagam |
7 162 min Private Agriculture (Agriculture | 055 (Hectare ) 0.0027
Irrigated)
8 162 min Government ||/ griculture (Agriculture || 4 6,17 (1o ctare ) 0.0042
Irrigated)
Village: Akingam
9 2226/910 Private Agriculture (Agriculture || 3¢ (Hectare ) 0.0038
Irrigated)
10 2227/910 Private Agriculture (Agriculture || 059 (Hectare ) 0.0059
Irrigated)
11 906/1 Private Agriculture (Agriculture | 534 (Hectare ) 0.0034
Irrigated)
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12 908 Private Agriculture (Agriculture | 045 (ectare ) 0.0042
un-Irrigated)

13 909 Common Agriculture (Agriculture || 6061 (Hectare ) 0.0081
Irrigated)

14 911 min Common Agriculture (Agriculture | 5611 (Hectare ) 0.0011
un-Irrigated)

15 912 min Private Agrlcglture (Agriculture 0.014 (Hectare ) 0.014
un-Irrigated)

Village: Danwath Pora

16 127 min Private Agriculture (Horticulturell - 045 ectare ) 0.0042
irrigated)

17 128 min Common Non Agriculture (Banjri || ) 0555 (Hectare ) 0.0225
Qadeem/koul)

8 129 min Private Agriculture (Agriculture | 045 (ectare ) 0.0042
Irrigated)

19 149 min Government || 2griculture (Agriculture || 10 o0 (e ctare ) 0.0298
Irrigated)

20 152 min Private Agriculture (Agriculture | ) 57 ectare ) 0.0157
Irrigated)

Village: Bindoo Zalangam

21 460 min Private Agriculture (Horticulturell ) 606> (Hectare ) 0.0062
irrigated)

22 461 min Private Agriculture (Horticulturell 5 615 ectare ) 0.0012
irrigated)

23 772min Private Agriculture (Horticulturell - 055 (pectare ) 0.0052
irrigated)

Total| 0.196393]

[F. No. NHIDCL/DPR/VD/PKg-VI/Intermittentstrectches/LA/2025-26/3A]
SHAIKH AMINKHAN, Director
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